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Ms. Gode for the applicant.
Shri V.S, Masurkar for the
respondents.

before us by the Learned Counsel for
the applicants signed by seven of the
applicants that they would Tike to
withdraw the application on account
of changed circumstances. The
Learned counse] -states  that she
affirms on behalf of the remaining
applicants that the case if being
WITHDRAWN.

The case is accordingly

disposed of as_WITHDRAWN. N costs,
fgp’ 7 /ﬁnéd\u(_,,

(S.L.Ja1n) N~
Member (J) Member (A)'.
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